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fgsTigq H. / Design No. : 410792-001
anig / Date ; 18/03/2024
UREANRSal dRIE / Reciprocity Date*

391/ Country

e fepam Siram R f6 gew ufg & afttq fesies st ARTIFICIAL INTELLIGENCE BASED U.V
SPECTROPHOTOMETER FOR LABORATORY PURPOSE ¥ §dfid 8, &l Gsiihew, ot - 24-01

¥ 1.Mrs. Kurni Lakshmi Deepthi 2. Dr. Devinder Kumar Maheshwari 3.Dr. Nadeem
Rais 4.Mrs. Shilpa Choubey 5.Dr. M. Arumugam 6.Mrs. Mohini Patidar 7.Mr. Jeetendra
Kushwaha 8.Mr. Surya Pratap Singh 9.Mrs. Gummalla Vijayamma 10.Dr. Ratan Lal

Vishwakarma 11.Mrs. Ramandeep Kaur 12.Mrs. Bhavika Sharma & ¥ # 303w @@ &k
ariE # R o @ R

Certified that the design of which a copy is annexed hereto has been registered as of
the number and date given above in class 24-01 in respect of the application of such
design to ARTIFICIAL INTELLIGENCE BASED U.V SPECTROPHOTOMETER FOR
LABORATORY PURPOSE in the name of 1.Mrs. Kurni Lakshmi Deepthi 2. Dr. Devinder
Kumar Maheshwari 3.Dr. Nadeem Rais 4.Mrs. Shilpa Choubey 5.Dr. M. Arumugam
6.Mrs. Mohini Patidar 7.Mr. Jeetendra Kushwaha 8.Mr. Surya Pratap Singh 9.Mrs.
Gummalla Vijayamma 10.Dr. Ratan Lal Vishwakarma 11.Mrs. Ramandeep Kaur
12.Mrs. Bhavika Sharma.
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In pursuance of and subject to the provisions of the Designs Act, 2000 and the
Designs Rules, 2001.
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The reciprocity date (if any) which has been allowed and the name of the country. Copyright in the design will subsist for ten years from the date of
Registration, and may under the terms of the Act and Rules, be extended for a further period of five years. This Certificate is not for use in legal
proceedings or for obtaining registration abroad.




